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The 9" November 2023
No.-09/Ni-19-01/2023-20905/ GAD—In exercise of the power conferred by proviso
to Article 309 of the Constitution of India, the Governor of Bihar is hereby pleased to make
the following Rules to amend the Bihar Drivers (Appointment & Service Condition) Rules,
2005”.
1 . Short title, extent and commencement-
(1) These Rules may be called as the "Bihar Drivers (Appointment and Service
Conditions) (Amendment) Rules, 2023”
(2) It extends to the Secretariat Departments, attached offices and Mufassil
office at different levels of the State Government.
(3) It shall come into force at once.

2. Sub-Rule (b) of Rule 2 of the said-Rule, 2005 shall be substituted by the
following- “Commission” means the Bihar Technical Service Commission.

3. Sub-Rule (e) of Rule 2 of the said-Rule, 2005 shall be substituted by the
following- “Merit List” means the List of Candidates recommended by the
Bihar Technical Service Commission.

By order of the Governor of Bihar,
KISHORE KUMAR PRASAD,
Joint Secretary to Government.
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